OFFICE OF THE CHIEF METROPOLITAN MAGISTRATT, : NORTH DISTRICT:
ROIINI COURTS: DELHI
DUTY ROSTER OF NORTTI DISTRICT FOR THE MONTH OF
July 2021

The following Metropolitan Magistrates will work

as Duty Magistrate for North District at Rohini

Courts on the dates noted against their names, are following:
No. Name of the Magistrate Working Days Holidays Room
No.
1. [Sh. Mayank Goel, [.d.MM 01.07.2021 04.07.2021
13- 502, Judicial Officer's Residential Complex, 02.07.2021
Sector-26, Rohini Delhi-42. 03.07.2021 213
2. [Ms. Tapasya Agarwal, I.d. MM 05.07.2021 ---
I'lat no.802, Judicial Officer's Residential 06.07.2021
somplex, Sector-26, Rohini Delhi-42. 07.07.2021 319
3. s. Neha Mittal, I.d. MM 08.07.2021 10.07.2021
3- 401, Judicial Officer's Residential Complex, 09.07.2021 11.07.2021
Sector-26, Rohini Delhi-42. 103
4. |Sh. Kautuk, [.d. MM 12.07.2021 ==
House No. 211,3rd Floor, Avtar Iinclave, 13.07.2021
Paschim Vihar, New Delhi-110063 14.07.2021 110
5.  [Ms. Divya Malhotra, I.d. MM 15.07.2021 ---
61-C, GH/10, Sunder Apartments, Paschim 16.07.2021
Vihar, New Delhi-110087. 17.07.2021 116
6. s. Richa Sharma, 1.d. MM 19.07.2021 18.07.2021
J-10, RBI Colony, Opp. Raddisson Blue Hotel, 20.07.2021 ©91.07.2021
Outer Ring Road, Paschim Vihar New Delhi- -
110063. 6
7 s. Upasna Satija, I.d. MM 23.07.2021 25.07.2021
'WZ0407C, 2™ Floor, Janak Park, Hari Nagr, 24.07.2021
New Delhi 104
8. ﬂws. Rashmi Gupta, [L.d.MM 22.07.2021
‘lat No. 204, Type V, B- Block, Judicial 26.07.2021
Officer's Residential Complex, Sector-26, 27.07.2021
Rohini Delhi-42. 320
9. [Sh. Vaibhav Mehta, Ld. MM 28.07.2021 ---
5639/40, B.H.S. Sadar Thana, Sadar Bazar, 29.07.2021
Delhi-06. 30.07.2021 114
31.07.2021

1. The undersigned shall be available for main administrative work on all dates.

he trial of accused persons involved in petty cases and
ng of dying declarations ( on holidays), recording of
Ps (on holidays) and inquests whenever placed before

2. Itis enjoined upon the Duty Magistrate to hold t
to attend to all the emergency matters such as recordi
statement under Section 164 of Cr.P.C. (on holidays) TI
him/her. He/ she shall be available at his residence after court hours.

gistrate stands deputed for the purpose of trial of demonstrators. Challans (including those

Police/STA) filed during holidays and shall also be disposed off by the Duty Magistrate.
0 a.m. and remain there

n working

3. The Duty Ma

booked by Traffic
On Sunday and other holidays the Duty Magistrate is required to reach court by 10:0
upto 5.00 p.m. or till the disposal of the entire remand and other misc. work, whichever is lates, O

days, Duty Magistrates shall remain in the court till 5:00 p.m.
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